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Use of Sub-Standard Board

1313. SHRI CHHITUBHAI GAMIT:
SHRI1 SATISH AGARWAL,:

Will the Minister of HEALTH be
pleased to state:

(a) whether Government's gattention
has been drawn to ‘Hindustan Times’

dateqd the 2nd March, 1980 that ‘Blood
from professional donors carrieg

!l::zards of Hepatitis malaria and syphi.

(b) whether it is alio a fact thet
the use of this sub-standard blood is

nazards of hepatitis, maldria and
and

(c) if so, the reaction of Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRL
NIHAR RANJAN LASKAR): (a)
Yes.

(b) Yes, But it is not possible to
compare the risks involved,

(¢) The Indian Pharmacopia requires
that whole human blood is not obtained
from a human subject;

(i) who is known to be suffering
from or have suffered from syphilis.

(ii) whose blood has not been test-
ed for negalive results for evidence of
syphilitic infection,

(iii) Hemoglobin value of whose
blood ig less than 85 per cent; and

(iv) who is not, as far as can be
ascertained by a qualified physician
after inspection or simple clinical
examination and consideration of his
medical history free from disease
transmissible by blood transfusion.
Since the source of infected blood is
predominantly from the professional
donors, government are encouraging
voluntary blood donation to provide
better quality of blood to the patients.

Unregistered Unemployed Youth

1314. SHRI HANNAN MOLLAH:
Will the Minister of LABOUR be
pleased to state:

(a) the approximate number of
unregistereq unemployed youth in
the country; and

(b) whether there 1s any proposal for
registration of names of all the un-

employed persons?

THE MINISTYR OF TOURISM AND
CIVIL, AVIATION AND LABOUR"
(SHRy J. B, PATNATK): (a). ‘' Preclde
estimates regarding the number o+ un.
registered unemployed youtk in the-
country are not available,
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Available fnformation relates ta the
results obtained from the quinquenmial
survey conducted by the National
sample Survey Organisation in its
32nd round (July 1977-June 78) The
number of unemployed persons in the
age group 15-59 years, as per this sur-
veys, on the basic of ‘daily activily’
and weekly activity, was 16.89 million
and 9.95 million respectively.

As regards the registered unemploy-
ed, 143 million Job-seekers (all of
whom are not necessarily unemployed)
were on the Live Register of Em-
ployment Exchanges at the end of
December, 1979,

(b) No, Sir.

Dispute over Marine Drive Lands

1315, SHRI P, K. KODIYAN: Wil
the Minister of SHIPPING AND TRAN-
SPORT be pleased to state:

(a) whether the Cochin Port Trust
has had claims on the lands reclaimed
from Ernakulam back-waters in the
Marine Drive areg of Cochin;

(b) whether a dispute has arisen
between the Port Trust and the
Greater Cochin Development Autho-
rity over the Marine Drive lands;

‘(¢) whether this dispute has adverse-
1y affected the housing construction pro-
ject in the area;

(d) if so, what are the claims made
by the Port Trust and what is the basis
for making these claims;

(e) whetheyr any  efforts have been
made to settle the dispute through
negotiations with Kerala Govern-
ment, Greater Cochin Development
Authority and other concermed bo-
dies; and

(f) if so, the results thereof?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI A P.
SHARMA (a) Yes.

(b) Yem

MARCH 20, 1980

Written Angwers 184

(c) ‘Government has no informatiom,

(d) to (f). The Cochiyn Port Trust has
claimed ownership of the land reclaim-
eq in the foreshore under Article 295
(1)(a) of the Constitution, The matter
is in correspondence with the Govern-
ment of Kerala.

Alleppy-Ernakulam Railway Line

1316. SHR] P. K. KODIYAN: will
the Minister of RAILWAYS be pleased
to state.

(a) what progress has been made so
far, in the construction of Alleppy-
Ernakulam Railway line;

(b) the expenditure so far incurred
in this respect:

(c¢) whether any time schedule has
been workeq out for the different
stages of the construction; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) Final location survey has been
completeq for 30 Kms ang work is
in progress for the remaining length

(b) An expenditure of Rs. 30 lakhs
has been incurred so far,

(c) and (d). No target date has been
fixed for the project. -

Villages without modern medical
facilities

1317. SHRI P. K. KODIYAN: Will
the Minister of HEALTH be pleased
to state:

(a) whether it i8 a fact that there
are still a large number of villages
without any modern medical facilities;

(b)it so, the number of such vil-
lages;
(¢) whether it is also & fact that

there are a number of dispensaries in
the rura] areas without doctors;

(d) if so, the total number of such
; and





